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THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAI4, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC. VU-1 120061 4t66lA

Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Kaushik Hazarika,

District & Sessions Judge,

Dhemaji.

Dated Guwahati, the lC ay,2024.

Station leave permission.

Your Letter No. DJ DH/ 1619/2024, dated 07.05.2024.

M

I

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen

granted station leave permission, from the morning of 12.05,2024 till the morning of

L7,O5.2024, as prayed for. The next seniOr moSt ludicial officer available at the station shall

remaln in charge of your Court and Office in your absence.

Yours faithfully,

9Ll-
]T. REG ISTRAR (VIG II-ANCE)

0,614t67l datedMemo o.HC.VII-1/
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Copy to

]The Project Manager, Gauhati High Court.
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